
/ OPEd COUR'l' 

CESl'RAL ADHI NIS TRA'l'IVE ~·RIBUNAL ALLAHABAD BENCH 

ALLAHABAD. 

Allahabad this the 14th day of May 2001. 

original Application no. 1126 of 1992. 

Hon 1 ble. l·tr. Justice R R 1
( Tri .. pedi Vi • .... • .v • ce-Chairman 

Hon 1 ble lJ!aj Gen K. K. Srivastava, Administrative Member 

• • 

1. Laxami Naro in son of shri Thuran , r e s ident of ~· 
'· 

village Ran~ur , os t of f ice Bhuili , dis trict 

H.irzapur . 

2 . s r:ola Nath son of audh Ram, resident of Amara 

(Khaira Chak) Ka ndaHa , district varanasi. 

3 . Deeo Narain son of shri Nanhakao, res ident of 

v illage and post 1Jarsos, district vasasfnasi. 
I 

4. Lachhiman s on o f s hri Late s itax Ram, res ident of 

Ghamhan pur, !-,ost Kanda,·la , district ~anasi. 

5. Jagar Nath, s or. of shri Khakhanoo Pal, resident 

of v ill age &xy..nx~ Unche Gaon, post Gangapur, 

district ~ varanasi. 

6. Ram Raj Yadava, son of s hri !-1ahadav, r esident Of 

vil lage Mr:J.davHl, post Jafarabad, district varanasi. 

7. Sharda P r asad son of shri Bhauchandra, resident 

of village Panditpur, post Jagatpur , district 

vara nasi . 
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s.marsali Ram son of shri Sita Ram, r es i dent of 

village Faridpur, post Jagatpur, district varanasi. · 
I 

' ~ 

9. Hari Nath, son of shri Bhau Chand, res ident o£ I 
• 

village Pand itpur, p ost Jagatpur, d i strict varanasi. 
I 

10. Kailash Pras3d, son of shri Ram Dular, res ident of 

vill age Kakarmatta, p ost Dir eka, district varanasi. 

1 1 . Nool Chand, son of shri Late Bhaggan Ram 1 r es i dent 

of village Bandepur, pos t ,Baohcfmava, distri ct 

var anasi. 

12. Feku Ram son of s hri Hi thai Lal, resident of 

village Pahadi , post Rah.an iya, d istrict varanasi. 

13. Santoo Ram, son of Shri Sukkhan Ram, resdqent of 

yill age Nakain , post J afarabad, district Varanas·i. 

14. Mohan Lq.l , son of shri Bhagwan Das , resident of 

Nathoopur , post BhulanpurLP.A.c .), district 

Varanasi. 

15. Lalji son of shri Sita Ram, resident of village 

Kanchanpur, post Kanda\•1(11 district varanasi. 

16. Ameen Ansari, son of Shri Habibulla, 

Kakarmatta, post Direka, varanasi. 

. 17. Madan Hohan La;L, Srivastava, son 

Lal, village Bha!pur Kala, post 
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.18. Rama Shankar son of shri Bhikkhoo Ram, re s ident 

Of village B<indepur, post Bachcbhawa, dis·trict 

• 
varanas~ . 

19 . 11angal Na th, s on of shri Rarn Nath, resident of 
• 

\Tillage Mad.av , post Rohaniya, district varanasi~ 

20. Jokhan son of Shri Ram Khela~van , resident of 

village Daffalpur, post Rohaniya, district 

va ranasi. 

21. Ramji son of shri Raja Ra.Ql, resident of village 

.Nathupur( p ost Bhulanpur, (P. A.c.)district 

varanasi. 

22 . Brij I•1ohan son of Shri NanhaJru , resident of 

village Urpha HanUapur, p ost Dehari, district 

Jauppur. 

23. Fool Chand son of shri Baboo Lal, r esident of 

t 

I 
• 

I 
• 
I 

vil l cge Natho,)ntlr, p ost Bhoolanpur, (P. :\ .C.)district 

varanasi. 

24. Kanaaiya son of s hri neva Narapan, res~dent of 

village Nathoapur, post Bhoolanpur(P.A.C.)district 
Varanas± • 

25. Harish Chand, son of shri Jaya Kararm. resident of 

village Nathoopur, post Bhoolaqpur~.~. 

Var am as i • 

26. Raj Narayan, son of shri Badrf, ·~~~~ 

village Bande:rur, post Bachohhava, 

Varan.:ssi. 

• 
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27. Babua, s on of shri Ruppan, r es ident of vill age 

I<anchanpur, p os t Kanda\·,'a , d i s tnict Varanasi . 

28. Shri Ra~ son of nhr i Bhau c hand , resident of 

village Pandi tpur, p ost J agatpur , dist rict · 

varanasi. 

29. Lalmani, s on o = shri Nar a yan, resident of village 

Lathiyan, p os t Bachchha\·Ja , d i strict varanasi . 

30. Kajari, son of shri J aya Ka r on , resident o f 

vil l a ge Natho..:lpur, pos t Bhool anpur, (P.A . c .) 

d i s trict vacaaas i. 

31. Hira, son of Shr i Jaya Kar a n , r esideqt of 

village Nathoo~ur, p os t Bhool anr ur(P.A.c. ) 

district varanasi • 

32 . Bhau Chand , son o~ Lat e shri TUlsi, resident of 

village Ghu ghulpur, p ost Bhoolanpur{P.A.c.), 

district v aranasi. 

33 . aita Ram, son of Shr i Dhannan, resident of 

vill~ge Bachc hha\•Tan , liXBat~ post Bachchha•,:an, 

distr ict Varanasi. 

34 . Kalloo son of Shri Banshi, resident of vill~QS 

Bachchha\:an, post auchchhaw 1 district 

35. Pumra.Si, son of shri Bechan, 

loiadhOpur, post Bachchhaw, c3 

• ... 
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36. z-tishr i La l, son of sbri Kedar N'ath , r esident of 

village J a l ali Patt i, post nhul a np u r (P . A . c • .) I 

district varaaas i. 

37. Shiv Char an son of Shri He\oia Lal, resident of 

village Jalali Patt i , 1:.ost Bhul anpur, (p .A.c) , 

distr i ct varanasi. 

38 . Chhatthoo Ram s on of Shri Ch hatra Dh·9.ri, res ident 

of v i:lage Taj}_:'ur (Dehrna) , district Gaj i pur. 

S9 . Fool Chand , son of shri Muse Ram, ~esident of 

village Kakarl :•atta (Utl::ari) , post Dire ka, d istrict 

Varanasi. 

' 
40 . Ram .9-ali son of shri Latoe Rohan Das , res ident of 

Narayanpur, ~) ost Bar bigha, d istr ic·t: Munger. 

41 . Abhaya Kumar Gupta son of shri Kishori P rasad, 

B.BQ. 656/H , post Direka, d istrict Varanasi. 

42 . 3hiva llath Haurv:a , son of shri S'Ukh Ram, !I;"e s i den t .. 
of Village Kirahiya, r-ost I<hoj a•.:a n, distri ct v a r anasi. 

43 • G:anga Ram. s on of sl;lri S n iv Nath, rasi(!ent Of 

village Bachchha'r:an , post BachchhaH, district 

Varanasi. 

44. Vishwanath, son Of shri Banqali, re~ 

village Sahendi, district Gajipu~. 

I 

• • 

• 

I 
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~­-- .:: = -~=-:!:=:::_ ..czt:.:es hl:ar. resident of village 

~~:::~~:::-===- ::.-. :--===- a.. ::. district Varanasi . 

=s~~ ~ = ~--~ ~ggoo . resident of 

,.. ___ ,-=:IS =-~ .. ,:;:w • po::.t Jafarabad. district 

3&..:.-.-· ;=--=_ .. 

~-- -­-- - --- --· 

-~,......--- e- • 

- ------ - --e .:;;: ;....;..~- .J...C. - S.....ri santu Ram, resident 

- _ _,__. -- -
.,_.,_ ..::::c. --C..~ post D.R.K. Distirb~ 

=tt_ ~--= " c .. ..:::::...=. =-= c:-:ri Dau.lat. . resiaent of village 

------

-

- -

----

.._....,.. -. ' . 

.::.=.:.-. . :...~ ~t 't:. . Var an as .1. • -
2=~ sahaev . resident of v i llage 

-.:.;.-.a,. D~tt . Varanasi. 

- - -.- - - ':._- - - - c..-~ ?..ao Kishan. 

Gartha'\-m. Dist t 

-~--cc;._ ... -- - - ~-

var anasi. 

••• Appli:cants 

-.....; -·-

.... -
---
---

~.tersus 

-TE -._ __ _ 
- -....:;::~a -:..araugb the General l·1anager. 

=- :: -~;:=:;:::;=c~- c:=-= ...:..cer. D.L.\'~. varanasi. 

:::e --· -="--:;-oeer (Works). D.L.W. varanasi. 
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0 R D E R (Oral) 

t:oo 'J:le n r. J ustice RRK 'frivedi, vc 

3y means of this OA under section 19 of the 

;;. • ? • .~ct, 19 8 5 • the applicants have praye d for a dir ection 

~o ~e r esponde nts to absorb t he applicantsr on regular 

'bas.!.s in terms of t-1e judgment of the Hen 1 ble supreme 

cc\..i.L-t in Indra Pal Yadav 1 s cas e and the circulars of 

-,e :~ailway Board. It is further prayed t hat the 

respondents De d irec ted not to engage any casual l abours 

::!:!a~ asis eith er ~e.A~~orm tb._e open market or from 

o~er divisions . No details of the serJ ices rendered 

cy ~e applic ant have been mentioned l n t h e OA. only 

~ is has been claimed t hat t h e app licants bave completed 

3 £0 days continuous service. 

2. In coun cer a££idavit, the claim of the appliants 
~ ie>~~ ...... 

:icve neen denied. The applicants workes d.nn t · :1 ¥G'spells 
o....c:~~"' 

a_ ' • (1966 - 1979, only one person worked upto 31.12.1981. 

""' ~ t-~ey d.id not workiilll. Shri A. sthalekar 

l e arned counsel for the respondents submitted tl1at these 
~--<-1~'< 

a pp] )cants b _ a ?&ii~of time have be~ome disqualified for 

~e :;avt. job .in DU1. They have become overage and no 
I 

e.;::feccive r e lief can be given to Lhem. We find force 

:....n ~e su.lnission made by learned counsel f o r the 

res_ .. on.:le.'lts. 'rhe OA is accordingly dismisaed. 

Ho orcer as to costs 

f pc/ 

I 

l 


